LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II
(General information relating to legislative & other matters)
14 June 2016 / 24 Jyaistha, 1938 (Saka)
No.58

Subject: “Special Inquiry Committee to probe alleged irregularities and
corruption in bodies that are administering the games of cricket and hockey

in NCT of Delhi.”

In its sitting held on 10.6.2016 the House constituted the “Special
Inquiry Committee to probe alleged irregularities and corruption in bodies
that are administering the games of cricket and hockey in NCT of Delhi.”
with the following Members:

Shri Madan Lal

Shri Somnath Bharti

Shri Rajender Pal Gautam
Shri Sanjeev Jha

Shri Saurabh Bharadwaj
Ms. Alka Lamba

Shri Vijender Garg

Shri Amanatullah Khan and
Shri Rajesh Gupta
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As mandated by the House, the Hon’ble Speaker is pleased to nominate
Shri Saurabh Bhardwaj as the Chairperson of this Committee.

Delhi Prasanna Kumar Suryadevara
14 .6.2016 : Secretary
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